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HC)N'BLEMR. C.R. MOHAPKfRA, ADMINISTRATIVE_MEMBER 
& 

LION_BL}MRA.K.PAfNAIKJIJDICIAL M1MBhR 

By filing a memo Sri S.K. Jena, Ld. Counsel for the applicant 

has submitted that the applicant, does not want to press this Original 

Application. Hence he may be permitted to withdraw this (I). A. 

in view of the above, the O.A. stands dismissed as 

withdrawn. 

Sri S.K. Ojha, Ld. Standing Counsel for the Railways is 

present and heard. 
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